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(b) if so, what are the rea50DI for not 
startsng the work 10 far? 

TIlE PRIME MINISTER (SHRI-
MAT I INDIRA GAl\'DHl): (a) An out-
lay of RI. 328.66 lakhs has been cannarked 
for a period of five years from I g80 to 
1985 for setting up a National Centre/ 
Institute of Immunology as an autono-
mous body under the Department of 
Science and Technology. 

(b) There is an existing WHO-ICMR. 
Research and Training Centre in Immu-
nology at the All India Institute of Medi-
cal Sciences which has been in operation 
since 1973 under Prof. G. P. Talwar. 
Work in this area is progressing at this 
Centre. The present proposal from Prof. 
Talwar is to make use of this Centre as 
the nucleus for the proposed National 
Centre/Institute of Immunology for 
expansion and acceleration of studies in 
this area. In order to accomplish this 
many aspects of an inter-ministerial and 
logistic nature have to be worked out. 
The proposal requires financial sanctions, 
meanwhile, other administrative and or-
ganisational details including the exact 
location, Memorandum of Association 
and Byelaws for the registration of the 
Centre/Institute etc. are being finalised. 
All these are expected to be settled shortly. 
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Extension of SuperannuatioD age of 
Secretaries 

*450. SHRI K. LAKKAPPA: 

SHRI CHAA'DRADEO 
PRASAD VERMA: 

Will the Minister of HOlME AFFAIRS 
be pleased to state: 

(a) whether Government propose to 
grant extension'" beyond the age of super-
annuation to some Secretaries to the 
Government of India; 

(b) If so, the particulars of Secretaries 
who are presently serving even after the 
age of superannuation; 

(c) whether Government are aware 
that in some offices of the Government 
of India, Secretaries served beyond their 
term and go up to 60; if so, the details 
thereof; 

(d) justification and consideration for 
granting extension in such offices; 

(e) whether it is proposed to issue direc-
tions to all offices of the Government of 
India to stick. to the superannuation age 
of 58; and 

(f) if so what other steps Government 
propose to take so that no Secretary of the 
Government of India is granted extension 
in conformity with the Government of 
India policy? 




